CENTRAL ADMINISTRATIVE TRIBUNAL
CALCUTTABENCH

No. OA. 350/1070/2013 Date of Order: 07.03.2018
Present: Hon’ble Ms. Bidisha Banerjee, Judicial Member
Hon’ble Ms. Jaya Das Gupta, Administrative Member
Monwara Khatun & Another
VS.
Steel Authority of India
For the Applicant : None

For the Respondents : None

ORDER (Oral)

Per Ms. Bidisha Banerjee, Judicial Member:

None for the parties.
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2. It is seen from the r DNBIHHE~ peaae on behalf of the applicant

Procedure Rules, 1987.

(Jaya Das Gupta) (Bidisha Banerjee)
Member (A) Member (J)
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